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Maternity B u r it o

*1BJ. Shrimati le a n  Chakravartly :
W ill the Minister o f Labour 
Employment be pleased to state:

(a ) whether it is a fact that the 13th 
Session o f Indian Labour Conference 
had recommended that a uniform 
legislation with regard to maternity 
benefits should be undertaken; and

(b ) if so, the steps taken in the 
matter?

The Deputy Minister o f Labour 
(Shri Abid A U ): (a ) No.

(b ) Government have forwarded to 
State Governments, fo r adoption. 
Model Minimum Standards for Mater­
nity Benefit legislation.

Shrimati Renu Chakravartty: In
view  of the fact that these model rules 
have been circulated almost a year 
ago, may I know how many States 
have agreed to review  their own 
maternity benefit legislation to bring 
them up to the standard o f the model 
rules?

Shri Abid A li: Orissa has already 
adopted it. Madhya Pradesh, Bihar, 
Punjab, Rajasthan, etc. are taking 
necessary action Other States are 
considering.

Shrimati Renu Chakravartty: What 
is the difficulty in the way o f legis­
lating for all-India maternity benefits 
and what is the view  of the Ministry 
regarding this?

Shri Abid AH: According to the 
decision arrived at the Indian 
Labour Conference at Mysore model 
rules were drafted and sent to the 
State Governments. I t  is for them to 
adopt the rules.

Small Industrial Estates

*1628. Shri Siddananjappa: W ill
the Minister o f Commerce and Indus­
try be pleased to state:

(a ) whether the plans for starting 
twenty Small Industrial Estates all 
over the country have been completed; 
and

(b ) i f  so, the details regarding their 
location and the financial assistance 
proposed by the Central Government?

The Minister o t  Industry (Shri 
Manubhai Shah); (a ) and (b ). The 
location of 13 Small Estates has bean 
settled by the respective State G ov­
ernments and Is given in the state­
ment laid on the Table of the Lok 
Sabha. [See Appendix V, annexure 
No. 20]

As regards financial assistance, the 
Central Government gives a loan to  
State Governments to cover the entire 
cost of the Small Industrial Estates.

Shri Siddananjappa: What about
the remaining estates?

Shri Manubhai Shah: The remain­
ing estates are still under considera­
tion.
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Shri Siddananjappa: May I know

whether these estates are confined to 
the community development areas 
only and whether they are in the 
nature of pilot schemes?

Shri Manubhai Shah: There are two 
distinct types o f estates. The ques­
tion under reference relates to small 
industrial estates, which are to be 
located in the community develop­
ment areas. Over and above tha*, 
major industrial estates are establish­
ed in all parts o f the country and we 
have approved 35 larger estates so *«r.
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Sbrl Sapakar: May I  know which 
States are not included to this scheme?

Shri Manubhai Shah: A ll  States are
included.

Shri Thlmmaiah: May I lenow the 
approximate expenditure on each o f 
these industrial estates and how much 
o f it is given as loans to the State 
Governments?

Shri Manubhai Shah: It varies
according to the size of the estate. 
The amount varies from  Rs. 75 lakhs 
to Rs. 20 lakhs per estate and the 
total amount approved, or likely to 
be approved, during the current year 
is Rs. 3 crores on all the estates.

Shri ttanga: These are all supposed 
to be loans to the State Governments. 
May I know in how many instalments 
they are to be repaid and from which 
year? Is the first instalment to be 
repaid after the first five years or is 
it from the first year itself?

Shri Manubhai Shah: The repay­
ment is spread over 20 to 30 years 
according to the amounts and it is 
paid after the establishment o f the 
estate.

Shri S. &. Anunugham: May I know 
whether any loan or subsidy is given 
for starting industries to industrialists 
an d . whether any technical advice is 
given to those who want to start 
industries?

Shri Aanubhai Shah: These loans
for Industrial estates are not given to 
the industrialists. They are establish­
ed by the State Governments with 
their loans and subsidy from the 
Central Qoyemment. Repaying it in 
20 or 30 .years is not at all a difficult 
thing. Over and above that, there is 
a common.service programme in each 
estate where the Centre and the State 
help them by marketing, technical 
advice, stlppl? o f Information and 
research and workshop facilities.

Documentary Films

•16*8. StfH 'Jbtthar: W ill the Minis­
ter o f 'fif'm Ak iian  and Broadcasting
be pleased to state:

9ti
( a ) . in ,how  .many languages the

commentaries o f documentary ftim« 
are given; and

(b ) the basic principle on which 
the languages are chosen fo r com­
mentary?

The Minister o f Information and 
Broadcasting (Dr. Keskar): (a ) or,H
(b ). Documentary films produced for 
the F ive Year Plan publicity are dub­
bed in all the regional languages. 
Other documentary films have been 
usually produced in English, Hindi, 
Bengali, Tamil, and Telugu. The 
reason for not producing them in 
other languages is mainly economic. 
We are considering the proposal to 
produce gradually our ordinary docu­
mentaries in the other regional 
languages.

Shri Punnoose: May I  know whether 
companies and firms outside India are 
free to take documentaries about India 
in India and also to export them with­
out any restrictions?

Mr. Speaker: This was answered day
before yesterday, I  fu lly remember. 
They have absolute right to do what­
ever they like.

Shri Ansar Harvanl: Is it a fact that
in many picture-houseg where Hindi 
pictures are shown the documentaries 
are shown with commentary in 
English?

Dr. Keskar: In this matter the initia­
tive must lie w ith the distributor. Our 
documentaries with Hindi commenta­
ries are available in  sufficient quanti­
t ies  with the distributors. There is 
no dearth.

Shri Basappt: M ay I  know the num­
ber of languages in which commenta­
ries are given in document*rics?

Dr. Keskar: A ll  our publicity docu­
mentaries are published in all 
languages, TCannada. Up
t ill now, 58 documentaries have bean 
published.




